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1120. SHRI TANARADHANA
POOJARY : Will the \fcnister of PETRO-
LEUM, CHEMICALS AND FERTILI-
ZERS be pleased to state :

(a) whether UP Government has in-
creased the “Export Pass Fee” on in-
dustrial alcohol to.Rs. a a litre ;

whether the affected industries and 
t States have urged the Centre to 

prevail upon UP Government to bring 
down the 'export pass fee' to its former 
level of 35 paise per litre ;

(c) if to, whether the Centre has written 
to UP Government in this regard ; and

(d) if so, what are the details in this 
regard ?

THE MINISTER OF PETROLEUM, 
CHEMICALS AND FERTILIZERS 
(SHRI P.C. SETHI) s (a) Yes Sir.

(b) to (d). The Central Government 
have received representations from the 
West Bengal Government as also from 
the All India Alcohol Based Industries 
Association pointing out the adverse effect 
this increase would have on the economic 
viability of Alcohol Based Industries. 
The matter has been taken up with the 
Uttar Pradesh Government for considera-
tion of these representations and forjneces- 
ury action in the matter.

G e n e r a t i o n  o f  E n e r g y  f r o m  T i d a l  
w a v e

I is i .  SHRIMATI GEETAMUKHER-
JEE ;

SHRI 1NDRAJIT GUPTA :

Will the Minister of ENERGY be pleased 
to state :

(a) whether Government have any 
plan for exploration of the possibilities 
of generation of energy from tidal waves 
•no ;

(b) whether such steps include the 
possibility of exploration of tidal waves 
near the Sundarbans in West Bengal ?

THE MINISTER OF STATE IN 
TH E MINISTRY OF ENERGY (SHRI 
VIKRAM  MAHAJAN) : (a) Yes, 
Sir . Government approved a proposal 
for taking up investigations ana studies 
in the Gulf of Kutch, Gujarat to establish

the feasibility for generating energy from 
tidal waves.

(b) No, Sir.
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1123. SHRI VIRHHADRA SINGH : 
SHRI K-P. SINGH DEO :

SHRI SUBHASH CHANDRA 
BOSE AILURI :

Will the Minuter of ENERGY be 
pleasrd to state :

(a) whether Union Government have 
urged the State Governments to finalise 
and implement with speed schcme for 
rural electrification so that they can offer 
better prospects for small industries and 
irrigation, and

(b) if so, the assistance given by the 
Union Government to State , State-wise 
for this purpose ?

THE MINISTER OF STATE IN THE 
MINISTRY OF ENERGY (SHRI 
VIKRAM MAHAJAN) : (a) Yes Sir.




